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nv" weocast ormeAGM at httos://emeetings.kfintech com. 
2.in compliance with e-AGM Circulars, the electronic copies of 

Notice of the AGM and Annual Report for financial year 2020-21 
have been sent to all the members whose e-mail IDs are 
registered with the Company/depository participant(s). The 
Annual Report along with Notice of the AGM is also available on 
website of the Company i.e. www.soicejet.com under the 
"Investors• section, website of stock exchange i.e . 
www.bseindia.com and website of KFin Technologies Private 
Limited ("KFlnTech") i.e. https://evotjng.kfintech.com. The 
dispatch of Notice of the AGM through e-mails has been 
completed on December 8, 2021. 

3.pursuant to Section 108 of the Companies Act, 2013 read with 
Rule 20 of Companies (Management and Administration) Rules, 
2014 as amended, the Company is pleased to offer e-voting 
facility to the members to cast their votes electronically on all 
resolutions set out in the Notice convening the AGM. The 
Company has engaged the services of KFinTech to provide the 
e-voting facility. In terms of Circular No. 
SEBI/HO/CFD/CMD/CIR/P/2020/242 dated December 9, 2020 
issued by the Securities and Exchange Board of India on the e­
voting facility provided by listed companies and as part of 
increasing the efficiency of the voting process, e-voting process 
has been enabled to all individual shareholders holding 
securities in demat mode to vote through their demat account 
maintained with depositories/websites of 
depositories/depository participants. The detailed procedure and 
instructions fore-voting and participation in the AGM through VC 
facility are provided in the Notice of theAGM. 
Members are informed that (a) the a-voting period commences 
on Sunday, December 26, 2021 at 9:00 a.m. and ends on 
Wednesday, December 29, 2021 at 5:00 p.m. The e-voting will 
not be allowed beyond the aforesaid date and time and the e­
voting module shall be disabled by KFinTech upon expiry of 
aforesaid period; (b) members of the Company, holding shares 
either in physical form or in dematerialized form, as on the cut-off 
date i.e. December 23, 2021, can cast their vote through remote 
e-voting or through e-voting system during the meeting. (c) 
members who have not cast their votes on the resolutions 
through e-voting and are otherwise not barred from doing so, 
shall be eligible to cast their vote through e-voting system 
available during the AGM; (d) a member may attend the AGM 
even after exercising his right to vote through e-voting, but shall 
not be eligible to vote at the AGM; and (e) a person who has 
become the member of the Company post-dispatch of Notice of 
the AGM and holds shares as on cut-off date i.e . 
December 23, 2021, may write to KFinTech on email ID 
evoting.kfintech.com requesting for the user ID and password. 
However, if you have already registered with KFinTech fore­
voting, you can use your existing user ID and password for 
casting your votes. 
In case of any queries, member may refer the Frequently Asked 
Questions (FAQs) for shareholders and e-voting User Manual for 
shareholders available at the download section of 
https://evoting.kfintech.com or contact Ms. C Shobha Anand, 
Deputy General Manager, KFinTech through e-mail helpdesk at 
evoting.kfintech com or contact at 1800 345 4001 (Toll Free) or at 
address Karvy Selenium Tower B, Plot No. 31-32, Gachibowli, 
Financial District, Nanakramguda, Hyderabad-500032. 
members who have not registered their email addresses are 
requested to register their email addresses with respective 
depository participant(s) and members holding shares in 
physical mode are requested to update their email address with 
KFinTech at einward.ris@kfintech.com to receive copy of Annual 
Report for financial year 2020-21 along with Notice of AGM. 
?Ursuant to Regulation 42 of the SEBI (Listing Obligations and 
Disclosure Requirements) Regulations, 2015 read with Section 
~1 of the Companies Act, 2013 and the applicable rules made 
hereunder, the Register of Members and Share Transfer Books 
viii remain closed from December 24, 2021 to 
>ecember 30, 2021 (both days inclusive) for the purpose of the 
17"' AGM of the Company. 

:e: Gurugram, Haryana 
t: December 8, 2021 .. • 

For SpiceJet Limited 
Sd/­

Chandan Sand 
Sr. VP (Legal) & Company Secretary 

- - -----., 1 ft.A 1,M:11rn-u1etr Unclaimed dividends 
or put their objection in any manner by January 03, 2022, the company 
shall with a view to comply the rules, transfer the shares to the IEPF 
Authority without any further notice to the shareholders and no liability 
shall lie against the company in respect of the shares so transferred. 

The shareholders may note that upon transfer of the shares to IEPF 
Authority, induding all benefits accruing on such shares, if any, the same 
can be claimed only from the IEPF authority by making a separate 
application to the IEPF authority in Form IEPF- 5 as prescribed under 
the Rules and the same is made available at IEPF i.e. website 
www.lepf.gov.ln. 

For any queries in respect of the above matter, shareholders may contact 
the Company Secretary of 'The Indian Wood Products Co Ltd, 9 Barboume 
Road, 7th Floor, Kolkata- 700 001; email id : lwpho@lwpkatha.co.ln; 
Telephone No. 8232023820; Website: wwwlwpkatha.com. 

Place: Kolkata 
Dated : 08.12.2021 

10. ress &-mail to be used for 
correspondence with 1he interim 
lll90lutlon 

12 aasses a1 aedito<s, w arry, Ll1der 
clause (b) of suo-,:tion (6A) of 
section 21 , ....,.,,_ by1he 
lnlerinrasokJtion . 

By order of the Board 
For The Indian Wood Products Co. Ltd 

Anup Gupta 
Compan Secreta 

Plot No 9, Sector-f7, Palm 8-:11 
Residency, ~ 

. -400705 
I.aw Tribulal. Mt.mbai Bench 

2021 In Company 
4016/IBC/MB/2018. The on:ler 

NCLT- -(170ecember2021 
date al OAP 

Ghalk~ East, Mi.mbal 400 OT7 
Email : .com 
Address : 322, Zest Busi-l8SS 
~ East. Mt.mbai 400 on. 

Road. 

1he inlination of 1he on:ler to 1he lnteri"n Resolution 
Professional 
NA 

13. Names al lnsolwncy Professionals NA 
identified to act as Authorised 
Repn,senlative al aedito<s In a 
class names for each class 

14. (a) Relevant Forms and Web u-,k : hllps//Jbbi.gc,,,.ivdc:Jwooadlonn.hlml 
(b) Oetalls al authortzed Physical Address: Nol applicable 
rap,esentalives an, 9...-:.le at 

Notice Is hereby given that 1he National Company Law Tribunal has ordered the 
commencement of a corporate Insolvency resolutlon process of the TECHNIC PROJECTS 
CONSTRUCTIONS PRIVATE LIMITED on 6th Decem-2021 . 
The credlt0111 of TECHNIC PROJECTS CONSTRUCTIONS PRIVATE LIMITED, are hereby 
called upon to submit their ciaims with proof on or before 21 II Decem- 2021 to Interim 
resolutlon professional at1he address mentioned against entry No. 1 o. 
The financial credrtors shall submit their claims with proof by electronic means only. All other 
creditors may submit the claims with proof In person. by post or by electronic means. 
A financial creditor belonging to a cfass, as listed against 1he entry No. 12. shall indicate its 
choice of aU1horised representatiVe from among the three Insolvency professionals listed 
against entry No.13 to act as authorised representative of the class in Form CA. 
Submission of false or misleading proofs of ciaim shall attract penalties. 
Dhanshyam 1'8181 
Mumbai 
Date : 8 December 2021 

• • • 

behalf should be furnished with such noti 
with all the exhibits will be furnished by the 
to any person requiring the same on payme 
Dated this 9111 day of December 2021 
For and on behaH of Third Petitioner Comp 
Sd/-
Marzln Rooml Shroff 
Authorized Signatory of Third Pwtioner Co 
Address: B1/82, 7th Aoor, 701, Marathon In 
Mumbai 400013. 
E-mail id: marzin@eurekafort>es.co.in 
Sd/-
For ARC H and Associates 
Chartered Accountants 
Address : 1804, Anmol Pride, s.v. Road, Go 
Authorised Representatives for the Third 

E-auct 
Enforcemen o u e 
Notice is hereby grien to the public in 
Bank of Maharashtra (Secllred Credrtor) 
WHERE IS BASIS, AS IS WHAT IS 
booowers and guarantors as mentioned in 
and reserve price and the earnest money 

Ir. 

1. 

1. llrS.AlllaAnm~(llmW) 
2. llr. Yotn11 Anni SonMN 3. IIS. ..... II 
4. IIS.PIIIIVIArWIS-N 

(Al (LU.Sl4)anllplllirlf laSIIU,_ 
• Al 1/o. 111 :- 704, 7" Roor, Shreepathi 

Khetwad( G,rgaum, Mumbai 400 004. ....... """"' 
Rat No. 22. at First Floo< in Bo,ld,ng named as "Va 
Heights; 6at No. 607 (pai) at Shl!Wal Palshl Road 
Sh1rwal, Ta Iuka Khandala and District Satara , Ma 
admeasuring 33.45 Sq. M (360 Sq. ft.). 

For detailed tel1T1s and conditions ol the sale, please 
and also on E-btkray por1al (wwwJbaplJn) for ,nt 
Glrgaum Branch, Mobile No. 8010944288, Landline 

Date : 07.12.2021 
Place : Mumbai 
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DeputyG 

• 
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